IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A. No., 1138/94.

M.V. Ranga Rsddy
Vs

1. The Telecom District Engineer,
Adilabad, Adilabad District.
2. The Sub=-Divisional Ufficer,
Telecom, Manchiryal,
Adilabad District.

3. The Chief General Manager,
Telscommunication,
Doorsanchar Bhavan, Nampally
Station Road, Hyderhbad.

Dt.of Decision 20-9=04,

.. Applicant.

.« Regspondants.

Counssl for the Applicant : Mr. Ch. Jagannatha Raa

Counsel for theg Respondents: Mr. K., Bhaskara Rao,Addl.CGSC.

CORAM:

THE HON'BLE SHRI A,VU. HARIDASAN : MEMBER (JUDL.)

THE HON'BLE SHRI A,B. GORTHI : MEMBER (ADMN,)
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0.A.No.1138/94 | Dt, 20,9.94

X As per Hon'ble Shri A.V.Haridasan, Member (Judl.) X

- = . "

~

~ The applicant wh;”héd renaeré¢ casual service for
300 days under tyé respongentg ahd_hés beenukubsquently
disengagedrss3bfaye§ in this gPplicationithat the action
of the respondents ih,not‘engaging him may be declared as

*illegal,” " :

a ‘ L ¢ . - *
2. When the application camegﬁp for admission today ..
Mr . K.Bhaskara Rao, learned standing counsel for the respon=-

dents submits that the respondents would consider ga/éﬁgagin

** +wa»a ie anv vacancy in preference to
freshers and those who rendered less service, a+u sa-.

of the above submission the counsel for the applicant
submits that the application may be disposed of with

guitable directions to the respondents,

3. In the result, the application is disposed of at
the admission stage itself directing the respondents to

congider\the re-engagement of the applicant as and when wor
is available in preference to the persons who have rendered

lesser casual service than him, No order to costs,

(A.V.HARIDASAN)

(A,B.GOKTHI)
Member {(Judl.)

Member (A8mn. }

Dated: 20th September, 1994

(Dictated in Open Court)
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THE HON'3LE MRLA LY, H RIDSAN T MEMOZR(J;

AND
_ — - — — "

" THE HoN'3Ls MR.ALB.GORTHI :  MEMA3ZR(A)
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Dated: . 9\0 “(7’?(4 - ‘

CRD=R7JUDGMENT,

, ’ i_D_,_——-.‘ ‘ ‘ 7“
DA N, //38’/‘2"({ — |
TateNOy e (WP NG )

ﬁqu:tad and Interim Jirections

Jd3sded,
:_'wllawed:
—— e ) . M
LCisposed of with Directions A%A“‘“{jﬁg:
'*Tuis-mi‘ sad,

P

‘Dismissad ag withdrawn, $?53\f/
" Dismissed for Dafault. Egi,/’f”/’;d

R ject @jDrdered.






